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\
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, @
| )

PRINCIPAL BENCH, NEW DELHI
Original A‘pplication No. 521/2025

In the matter of: ‘

Varun Gulati | ...Applicant

| Versus

|
Delhi Pollution Control Committee & Ors. ...Respondents

STATUS REPORT ON 'BEHALF OF DELHI POLLUTON
CONTROL COMMITTE?E (RESPONDENT NO. 1) IN

COMPLAINCE WITH THIS HON’BLE TRIBUNAL’S ORDER
DATED 13.10.2025.

I, Sunil Kumar Goyal, Sr. Envi‘ronmental Engineer, Delhi Pollution Control
Committee, 3 Floor, Block-I, IT Park, Shastri Park, Delhi- 110053, do

hereby solemnly affirm and state as under:
|

1. That, I am working as Sg‘. Environmental Engineer, Delhi Pollution

i % q<p ; '\. Control Committee and ami conversant with the facts of the present case
§ ':'5;? S té:l z{;\ on the basis of record maintained by Delhi Pollution Control Committee
% E‘f ‘2 ; !U in its ordinary course. |

Eié e /‘Nz That, the above-captioned iOA was taken up by this Hon'ble Tribunal
g JF

.3 on 13.10.2025 and pleased to issue notice to the respondents.

I, - B That the applicant in the éresent matter raked up the issue of alleged
encroachment and illegal construction on a designated green belt in
Block-D, Pocket-1, Sector-16, Rohini, New Delhi.

4. That the DPCC officials 01';1 15.01.2026 conducted an site inspection of
the mentioned site and following are the observations made during the
inspection: | |

a). The said address/loication 1s a MCD JE Office, MCD store

and a temple, |

b). No construction activity was observed during inspection.
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&
Copy of inspection report dated 15.01.2026 along with

photographs taken during inspection are collectively

annexed herewith and marked as ANNEXURE 1 (Colly).

5. That the MCD has not provided any documents related to allotment of
the site to it. It is most respectfully submitted that DDA vide its
affidavit dated 15.01.2026 filed before this Hon'ble Tribunal in present
matter specifically mentioned that the present site is being used for the
same purpose by MCD since last 28 year.

6. It is therefore requested to this Hon’ble Tribunal that the present

action taken report may kindly be taken on record. L/J

S @
& & DEPONENT
£ &

& VERIFICATION

[, the above-named deponent, declare the contents of the present

‘{;, affidavit are true and correct to the best of my knowledge based upon

the documents and records available in the office and nothing material
has been concealed therefronﬁ 1 MAR 2026

Verified at New Delhi on this éf_"ﬂcfa% SP%rch, 2026.

‘blf_

ONENT

& ~cRTIFIED fﬁ%whlr 3G r\

Sh.ismt. JAM . amseeePranadneneneeees Lt
SI0.WI0.DIO.coosemsnesersees VY’?}\ ------ L
|dentified b\y Shel ) e me at Delhl 1 o 081 €t
has solemn ! ‘7 ./583 No. 24/2024 &N
Ol everrannnnersss ; ..which ,-}\\\Q’ Fe. A RAVI N\ %
that the cont A !r) him are ."'* RAJ Ksjm;;Rh Court >
' ] ! i Hi {
MR S {10 his r\:.uwtedge @ ‘ -9 “or eﬂ 1105 92324 a7
true angd correc S\ Period 01/05/ e 4
“~~.. Qath Commissioner Dalke \‘% el “/"'
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Annexure -1

File No. DPCC/(10)/(10)/(46)/Leg-25 (Computer No. 289817)
Generated from eOffice by Dheeraj Kaushish, Dheeraj Kaushish(Assistant Law Officer), ASST. LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 27/03/2026 12:06 pm
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